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Dr. S.K. Sharma ( Retd )
Drug I nspector
R./o Flat tlo.E-12. Delhi
D.C.Chowk, Sector 13,

Citrzens Society
Rohrnl, Delhr - llO O85

CENTRAL ADMINISTRATIVE TRIBUNAL
PR INC IPAL BEI'ICH

CP 337/2OO3 in oA 1836/2oos

l.lew Delhr. thrs the 22nd day of September, 2OO3

Hon ble Smt. La!:shmi Swamrnatharr. Vrce-Charrmarr (J)
Hon 'b le Sh . V . F. . Ma Jot ra, Member ( A )

Petitioner(By Advocate Sh. G.S.Lobanal

VERSUS
Smt. Sharlla Chandra
Chref Secretary
Govt. of NCT of Delhi
De llr r Sach r va lwa
New Delhr - 110 OO2.

. Respondents

ORDtr R {ORAL I

By Hon'ble Smt. Lal:shmr Swamrnathan. VC (Jl

We f i nd that necessary orders i n terms of

frrbunal's orders dated 2s-7-2oo3 rn oA lE36/2oo3 have

not to be passed by the al leged contemnor/respondent

l.lo.l but by other respondents tn the OA.

2. ln the ctrcumstances.

drsmrssed as not matntarnable.
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Member (A,
(. Smt . Lallshm r Swam i nat han I

Vrce-Chatrman (J)
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